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The question was put and the motion was
adopted.

MR. CHAIRMAN: Now we shall take up

clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were
added to the Bill.

Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI YASHWANT SINHA: I move:

“That the Bill be returned.”

The question was put and the motion was
adopted.

SHRI YASHWANT SINHA: Mr. Chairman,
Sir, I move:

“That the Bill to continue the existing
rates of income-tax for the financial year
1998-99, as passed by Lok Sabha, be taken
into consideration.”

The question was put and the motion was
_adopted.

MR. CHAIRMAN: Now we shall take up
clause-by-clause consideration of the Bill.

Clause 2 was added to the Bill,

Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI YASHWANT SINHA: I move:

“That the Bill be returned.” '

The question was put and the motion was
adopted.

SHRI YASHWANT SINHA: Mr. Chairman,
Sir, I move:

“That the Bill further to amend the
Contingency Fund of India Act, 1950, as passed
by Lok Sabha, be taken into consideration.”

The question was put and the motion was
adopted. .

MR, CHAIRMAN: Now we shall take up
clause-by-clause consideration of the Bill.

Clauses 2.and 3 were added to the Bill.

Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI YASHWANT SINHA: I move:
“That the Bill be returned.”
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The question was put and the motion was

adopted.

THE INTERIM BUDGET ..
(RAILWAY), 1998-99
Government Resolutions Approving
Recommendations of Railway
Convention Committee

THE MINISTER OF RAILWAYS (SHRI
NITISH KUMARY): Sir, | beg to move:

“(i) That this House approves the
recommendations made in... (Interruptions).

SHRI H. HANUMANTHAPPA
(Karnataka): Sir, I have an objection.

MR. CHAIRMAN: Yes, what is your
objection?

SHRI H. HANUMANTHAPPA: One report
was tabled on 12.3.96 and another on 25.3.98.
Why was there a delay of two years? There is
no explanation by the Minister. The
recommendations were tabled in 1996 itself.
He has come before the House now for
approval. Why was there the delay of two years?
Why does he want permission now?

SHRINITISH KUMAR: Please let me move
the resolutions first. (Interruptions).

MR. CHAIRMAN: He will reply while
replying to the debate.

SHRI NITISH KUMAR: Sir, I think the
reason for the delay is known to the hon.
Member.

MR. CHAIRMAN: Was he a member of the
Comrrittee (Inierruptions).

Mr. Minister, Please move it.

SHRI NITISH KUMAR: Sir, I request them
not to try to delay this train,

Mr. Chairman, I move:

“(i) That this House approves the
recommendations made in Paragraphs 40,
41, 42, 44, 45, 47 and 48 contained in the
Twelfth Report of Railway Convention
Committee (1!91) appointed to review the
“Rate of Divident” payable by the Railway
Undertaking to General Revenues etc.
which was laid on the Table in the Rajya
Sabha on 12.3.96.”
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. “(ii) That this House approves the
recommendations made in Paragraphs 64,
65, 66, 67 and 70 contained in the Thrid
Report of Railway Convention Committee
(1996) appointed to review the “Rate of
Divident” payable by the Railway
Undertaking to General Revenues etc.,
which was laid on the Table in the Rajya
Sabha on 25.3.98.”

Sir, I commend the Resolutions for the
consideration of the House.

The question were propoSed.

MR. CHAIRMAN: Now, they are open for
a debate. Mr. Narain Prasad Gupta.
(Interruptions).

SHRI H. HANUMANTHAPPA: Sir, even
for him to speak on that subject, we want that
explanation. it was a 1991 Committee. The
report was a 1996 report. How did they manage
in between 1996 and 19987 Why is he coming
before the House so late?
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It is a resolution regarding the percentage
to the paid to the Consolidated Fund. Why was
it ignored for the last two years? There is no
explanation.
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SHRI G. SWAMINATHAN (Tamil Nadu):
Sir, even though the Gevernment is responsible
for the delay, that was another Government. 1
do not know.... (Interruptions).

SHRIMATI MARGARET ALVA
(Karnataka): ...Minister may change but the
Government continues. It is a lame excuse.
(Interruptions).
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SHRT G. SWAMINATHAN: [ have got a
right to say what [ want. ({nierruptions).

MR. CHAIRMAN: Now, let me check.
Everybody netd not speak. Mr. Minister, would
you like to say something on what
Mr. Hanumanthappa said?
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SHRIMAT] JAYANTHI NATARAMAN
(Tamil Naud): Sir, there was a train accident
on the Jaipur railway line, yesterday. I would
like to know whether the Minister will make a
statement on the said incident.

MR. CHAIRMAN: Why do you intervenc?

SHRIMATI JAYANTHI NATARAJAN:Sir,
I want to know whether he can get the
information about it and let us know.

MR. CHAIRMAN: He doesn’t know.
Prof. Malhotra, you speak on the Resolution.
(Intérruptions)
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SHRI H."HANUMANTHAPPA: Sir. the

initiation of dnscussmn should have been from
this side." E <4 -

MR, CHAIRMAN: As a matter of fact, there
was no name from the Congress party.

SHRI H. NANUMANTHAPPA: I thought

that the B.J P. Government has made everything
topsyturvy. (Interruptions)

MR. CHAIRMAN: What am I to do? If any
hon. Member from the Congress party wants
to speak, he can give his name.

SHRI NILOTPAL BASU (West Bengal): if
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there was no name from the Congress party, in
that case, there were other names from the
Opposition. They could have been called to
initiate the discussion.

MR. CHAIRMAN: Their turn will also
come. Anyway, let him speak. Let us not be
very technical. Why should we waste time? We
can speak more if we have more time.
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SHRIMATI MARGARET ALVA: Mr.
Chairman, Sir, it is at a very short notice that
i have been calied upon to speak. The Indian
Rariways today represent the largest railway
network in the world. In spite of all the
Limitations that we may point out, we need to
place on record the great service that the Indian
Railways periorm by way of uniting the
remotest corners of this country and really
bringing people from one part of the country
> the other.

Sir, over the last couple of years we have
szen some of the worst accidents and we have
becn repeatedly discussing in the House
varioys fauits, various human errors and lack
of proper amenities, signals, level crossings
and so on which have cost us many, many lives.
I feel that when we are taiking of expansion,
when we are talking about more railway lines
and so on the basic investmeni in improving
e rolling stock, in providing security, in
rrovidiag raodern signalling systeras and,
pariicalarly, in renewing the old tracks and
giving services, nn the railways, assume prime
wanortance. The way we are going we think

hy expanding and bringing ...

Forgre @ 15l o0 o A iR el AR A O e
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You koow it becomes a kind of a political
patronage to the region from wherever the
Minister comes. The halts in that State have
1o muliiply, inore railway lines have to be laid,
a Rajdhani has to be connected. Fer Patna they
have done it ast time. Now probably it will
be Ranchi or some other place from where he
comes, This is what 1 feel creates more
confusion when sorting out the probiems on the
Railways. | would, therefore, appeal that the
first priority even in your interim work—for
however long or short a time you handle this
Ministry---should be to give priority to issues
of improving the security on the rails. Secondly,
Sir, jusi now there was an mention about this,
security of the passengers inside the trains when
you are travelling. I have been a witness on
long distance trains. of people coming in,
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walking away with baggages, of ail sorts of
incidents taking place on a running train, chains
being pulied from women when they are
sleeping and so on. The point I am making is,
this is happening because the niles are not
enforced.

F1fer ¥ @2 87 B 1o 50 vaar 9 =t
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and they collect Rs. 50. In my presence ! have
seen them pay to sit on their trunks in the
corridors. Then, when it suits them, they walk
through the compartments, they take what they
want, and get out. Besides that, there is the
question of coordination between the police
and the administration. Even when we find a
thief and we catch him for any act or
harassment, the police have no authority to take
him off the trains and book him. The local police
of that State have to take charge of him. There
is no coordination between the railway police
on the running train and the state police. When
we want to get him off the train, there is no one
to take charge of him because you have to go ta
the police thana and register the case and hand
him over theere. The Railway police cannot go
beyond taking him off the trains and putting
him on the platform. That is why they have been
complaining that they cannot take action against
all that has teen happening on the trains simply
because the authority to proceed against culprit
is with the police of that State, not with the
Railway police. Some kind of 2 solution to this
problem would have to be found by Parliament
because this is where the real problem arises.
Sir, we are talking about broad-gauging of lines.
There are various other schemes which our
earlier ministers have introduced. Let us not
think that ¢verything that was introduced by
the previous Governments was wrong and
therefore, must be changed, must be terminated
and something totally new should be brought
in. I think there has to be some kind of
continuity because, otherwise, you will land up
with half-done projects and trying to do
something else because, after the Congress
Government changed, the next Government
said that all these had to be recast, this was
wrong and that was wrong. In the process of
doing that, within two years they themselves
have gone. Therefore, I do not know from where
you will start, from which point you will start
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and how far you will be able ta go with recasting
of whatever has been started up till now. Sir,
While I talk in general terms about politiciation
of the railways, I would also like to bring two
or three facts to the notice of the Minister
because the time is limited and the discussion
is also very limited here. We are talking about
privatising sectors where necessary. Mr,
Mathotra just spoke abeut it. Certain services
can be privatised and maybe they will improve,
like in the airlines where you have had
cverything improved when there was some kind
of a competition. 1 am talking about the services
on the railways. Perhaps a lot of catering is
being done now by private agencies Maybe,
maintenance of railway stations and certain
other things could be done this way. Sir, we
have the Konkan Railway Corporation which
they claim is totally independent. It is a
Corporation with its own functioning and I was
recently told that they say that they do not have
to accept freedom fighters' passes, M.P. passes,
eic that they are a Corporation and that everbody
has to pay to go by their tains and that they are
not part of the regular Indian Railway set-up. |
would like you tc look into this because this
has just started now and if the railway passes
of M.Ps., freedom fighters of others given by
the Indian Railways are not valid on the. Konkan
Railway then you are going to have some kind
of a problem because in that sector they will
say that you get off the train because the Konkan
Railway which goes along the coast is not
prepared to accept you. I would like you to look
into this and find out. | believe even freedom
fighters’ passes are not recognised.

The other thing is that for construction of
.ew railway lines. Commitments were made
when land was acquired, that at least one
member of each of those families would get a
job in the sector in that railway, whatever job
it might be according to their qualifications.
These commitments have not been kept and
there is tremendous anger because in spite of
their land being taken away none of them have
been accommeodated in any kind of jobs. They
are being asked to go out. They are oustees and
no consideration is being given to the
commitments that have been made.

The last point that 1 wish to make is about
the coastal railway. 1 have already mentioned
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it to the Minister. Sir, long distance trains go to
the south. When they pass out of Delhi, because
you have had Ministers from States closc-by,
three, four or five halts have been introduced
in some of the States on the way down. These
are long distance trains and special rates are
charged as ihey are super fast trains which are
supposed 10 go tv the south. Sir, all the halts
are in the northern region, close to Delhi
because it is convenient for people to gst into
and off (hese trains——whether it is Gwalior or
Agra or other places. As they go southwards,
the balts disappear, whereas the trains are
meant for the south. I will tell you about the
Rajdhani Express, for example. It goes to the
south along the coast. It halts in Goa and from
Goa, it goes directly to Magalore. The entire
District of North Karnataka is left out. The
entire district which has given the iand that has
been acquired to lay the Konkan Raiiway track
is feft out. So, you must either go tc Goa and
travel 180 to 200 kms. down or go to Mangalore
and travel 100 or 200 kms. back by road. i don't
know whether it is to build up taxi services or
what. But [ think this is great injustice. 1 am
pleading that at jeast one halt for the long
distance trains in the District should be given
either at Kumta or at Aukola, whaiever suits
you. Yau can't ask the people to go to Goa or tc
South Kanara, which is another District. Today
because Kerala has pressurised you. ®Yfad ¥
3g JHN | S SR AVNES W §, TR A9
A2 A-F W % 2 &1 Tron & s 7w
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It is 4 new railway line that you have laid along
the coast and you will have to keep this in mind.

Then there is the question also of giving
sufficient berths in the reservation for
intermediate passengers. Those who come from
Bombay will take away everything rigiht down
because this coastal railway is now only eight
or 12 hours from Mangalore to Bombay. We
want that justice is done also to the intermediate
passengers and sufficient berths are carmarked
for the smaller towns along the way because
they are the ones who really are looking for
these long distance benefits.

Sir, these are, of course, small local issues.
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Bui I think what is important, if railways are
really to run efficiently, is to ensure punctuality,
securify and most of all, better services on the
railways. Sir, when you travel you really realise
it. Very few MPs perhaps travel regularly by
the long-distance trains. I go regularly from here
down to Bangaiore, the entire route, and ! find
that cieanliness and other minimum facilities
are missing in the long-distance trains.
Therefore, Mr. Minister, you have a big task
before you. We know you have been a very
efficient MP. You were s demanding MP when
you were in the Opposition, criticising and
pinpeinting the lacunae in Government
functioning and I am sure that you are quite
capable of putting this right. We wish you
success. 1 do hope that you will have a long
innings, longer than most people expect. But
whatever the time you have, I do hope that you
will see that the railways perform for the service
of the people, particufarly the common people
who cannot afford other types of travel and that
the minimum facilities will be provided by you.
Thank you, Sir.

SHRI NILOTPAL BASU: Mr. Chairman,
Sir, there is paucity of time; therefore, 1 will
try not to make it lengthy and I shall aveid
mentioning statistical figures and all that, the
points that have been made here; and the
Minister has also very apily pointed out the
confusion that was there for two years and it
has been detailed out in the Railway
Convention Committee Report itself. Now, this
is a very serious issue. In the past also, many
of us when we were sharing the benches here
in the Opposition had fought unitedly that it
has jarger repercussions than just laying a report
two years iate. Sir, this involves the whole
question of the manner in which the executive
is trying to view the Parliameni. We have seen
in the past, time and again, what happens to
some of the very excellent recommendations
that all of us through our hard work put in over
months and years, they just never see the light
of the day. Here is a classic case where the
Pazliament had adopted a Resolution and the
Ministry goes back and says that it has certain
objections or reservations about that, and here
is a pathetic story where a Chairman of a
Parliamentary Committee literaly runs around
officials, Cabinet Secretary, Planning
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Commission representatives and so.on and so
forth and uitimately the whole thing gets
. finalised two years later. Now, this is a much
larger issue than the question of what will be
the attitude of the executive, of the Ministries
towards the Parliamentary Comrmittees’ reports.

The present incumbent has been a very
prominent Member of the Opposition in the
past, fought on issues like this. I think this
should not be repeated. In this connection, it
has been mentioned that earlier this House :tseif
had formed 2 House Committee going into the
question of shortage of wagons. There we have
seen how blatantly even after that Report was
unanimously accepted, the Minisiry totally
reversed that decision and the whole question
of purchasing of wagons was channelised
through the private scctor. As a result of this,
we see how in our part of the country, the
eastern region, the sick indusirial units have
come to languish. So, Sir, we expect that in
future the Railway Ministry and for that matter
the Government as a whole should treat the
Parliamentary Committees’ reports with a
certain degree of respect and a certain degree
of appliction of mind will be these in
implementing the recommendaticns which are
made unanimously by the Parliamentary
Committees.

Sir, the second point is that Margaretji was
mentioning about the dimension and the
extensiveness of the Indian Railway network.
Now it also happens to be the biggest industry
in the country and if we go into the question of
Railway finances today it will be apparent to
everybody that this is an industry which is on
its way to sickness. We are seeing that every
year the revenue receipts are not growing, I
mean, it is not commensurate with the
maghitude and dimension of the operation of
the railways. At the same time, we are seeing
that the operating costs are growing. We are
also seeing that there is a gradaal decline—
the Railway Convention Committee in its
Report has also pointed out how over the Plan
periods the budgetary supports for the Railways
have come down. This has happened primarily
because what we see in the Railway system all
overthe world is that basically the freight traffic
subsidises the passenger traffic. There is an
inbuilt clement of cross-subsidy involved in the
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Railways. We see that there are improved
railway systems in other parts of the werld
because in all the countries even those who are
taitking of a free market economy they treat
Railways as a majer public utility.

Therefore, sufficient care is being taken to
provide budgetary support for ithe railway
operations but, here, we are seeing that there
is a declining trend in the Budgetary support
towards railways. On the other hand, because
of this inbuilt subsidy element, there is an
increase in the freight tariff rate to an
unsustainable level. There are also several other
factors like lobby of road transporters and all
that which is leading to a gradual decrease in
the proportion of the freight traffic carried by
the railways. This is one of the major areas of
concern, Unless this process is reversed, it is
difficult. On the one hand you have to compute
of what kind of realistic Budgetary support
railways will need and on that basis the entire
Government finance and the general investment
policy of the Government is decided. On the
other hand, we have 10 organise the railway
freight in such a manner that the freight rate
is at a sustainable level so that it grows and
income is generated and the volume of freight
traffic goes up. By doing this, the railway
network and the concems of the railways in this
country can be properly addressed. Sir, it is very
important that at the policy level there must be
a proper intervention from the Government
because our country is a very big country with
diverse kind of situations in different parts. Now
we see that certain policies are renunciated here
in Delhi. But, certain specificitics that are there
in the regions are not being properly addressed.
For example, at one point of time a pelicy was
announced that only those who can hire a whole
wagon will be able to move their goods. For
smail traders, for people who are pot producing
that much but anyway want to make use of
railway transport, were totally disadvantaged,
Fortunately this policy has been reversed. You
see, similar instances can be cited. For example,
we have to move perishable goods also. It has
to be certain season-specific, region specific....

Yo st oft 7 g RaRR @ AT ¥ 1SR uRe
= i afi aff=m aRE & B T @ 1§ 1 EER
e § =2 Tk W uE S a9 ) 3R
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There is a inkage between different modes
of transpoit. For exampie, we are laying
emphuasis on experis. There is no linkage
between railway terminals and airponts. There
is yio linkage between railway termunals and
water iransport routes. There are smali missing
iinks, maybe, 306 meires or 3 kilometre, by
which we can link ali these different modes of
transport and it becomes a multi-mode
transport. This the railways have to bear in
mind. It is for them how to tink alt these. Wili
small investments full utilisation of the
investment that is already there can be properiy
got.

3.00 PML

The whole question is, Margaretji was also
making this point, about continuity of the policy.
Now, one major development in the last couple
of years was that there was a thrust on providing
railway to one of the backward regions of the
couniry, that is, the North-East. Tais issue
should nol merely be seen from the point of
view of commercial parameters. It has major
implications in terms of protecting end
safeguarding the unity and integrity of this
country. There is a new enthusiasm in all those
areas. For the first time we have seen that a
record number of Members from that area
participated in the debate on the Railway
Budget. Most of the Members from the North-
East spoke and for the first time there was a
feeling that they are really getting connected to
the mainstream of the country. Therefore the
thrust on this policy should be continued and it
should be given a further vigour so that this
process can be on. In this context, I would
mention connecting of Silchar, Lumbding and
other places up to Tripura. So, these are very
important things. All these aspects have to be
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bome in mind. Other Members have already
wentioned about safety and passenger
amenities which are there because this is an
industry and this is a utility service. But, at the
same time, we have also to understand that it
ivas to have some kind of viability. Unless the
services that are being provided by the Railways
are upgraded, we cannot rzally sustain this
railway system which is so imnportant for the
zntire sconomy of this country. Finally, 1
congratulate the Minister for whatever he has
done for Bombay, We have no grouse against
it

T N R I i F AR
%) e et § o B, A Fe B A
frradag T gl % o g i A ww T @
TR ¥ el ol gat e vl Y ww e e
J It 1 38 A e | # fe e ite
% Y W H TR s T iy R R yEfer T
Jrad wEt we § BF o @ wa-9-Fn el
o, 3=l s @ fs S awerdl |} sTenES

Whichever way it may be, whether it is on
the top or whether it is bencath the ground, that
i3'not the question. But, the penple should be
provided this facility.

Fawa & wy § § span e § FiiE aw
T Y ¥, 3Tt 0 $R-1 TSR e
R H-2 W1 3 € FfF SR §9 R
wFEeE T w ¥ o 9 ol ¥ | THEe
#8 W S8 e g 2fge § Adw ¥ ¥
& T w1 i ¥ i I man d age
iR A Y I TRse IR @ e sm
7 -2t Wi B T e srEard f Y@
@ o F T T ¢ ol wre favam v @
S = w4l it ¥ R arom- s wiwt @
H35 A I 30 TE D agd IR qFS S
& aga AR v v 09 fF et ¥ aeEr,
T @ 9 o YRR 1o @ Foew & @
we } forw T W ow s R 9 ¢ fred
el eman W ST T 2 T O, ot faedt
TEHR & M- 9¢ 7oA e f | 3w
et rgre T areRt & S SR EE ST R
¥ < =ga s A

W, 7 FW w&d T Fifs w8 ARl s
& B qF ¥ sl 5w TRl ¥ i
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1Y avareH § Afaw ) .. (zmAee)...

st ~frodreqes g T, & FTE et L ATl
.. (SHANFT)....

SHRI S. MUTHU MANI (Tamil Nadu): Sir,
thank you for having given me an opportunity
{o, participate in the discussion on the Interim
Railway Budget. Though it is an Interim
Budget, the hon. Railway Minister has taken
care and spared the common man from a hike
in railway fare. The Railways is expected to
earn a surplus during the current financial year.
The hon. Railway Minister himself has
expressed dissatisfaction over the proposal of
Rs. 8,300 crores during the year 1998-99. His
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demand for increasing it to Rs. 10,000 crores
is genuine, since farge developmental works,
renovatiens, unigauge conversions are going on.
1 hope-the Planning Commission and the
Finance Ministry will respond positively. Since
the passenger fare and freight charges have not
been hiked now, there is an apprehension in
the minds of the people that the same may be
hiked in the regnlar Budget to be presented
later. Therefore, through you, Sir, 1 appeal to
the hon. Minister of Railways 1o bear in mind
the pathetic plight of the commaon man duc w
anti-poor policies of the Centre and the States
and request him to spare them: from a hike in
fares

Railways have been complaining about the
scarcity of resourees 1o undertake new projects.
There have been suggestions to commercially
exploit the land of Railways lying vacant
throughout the country. It is said that the land
and structures belonging to Railways have been
encroached upon in a nember of places. I would
appeal to the hon. Railway Minisier to order
for a survey of such lands and structures and
thereafter, prepare a plan for generating revenue
from such lands.

When we talk of Railways, i cannot restrain
myself from mentioning the way in which Tamil
Nadu has been treated in providing rail
facilities.

The Deputy Chairman in the chair

Madam, we have been demanding for
linking Madras-Central with Madras-Egmore
since long. It did not even: fall in the ears of the
Centre so far. So, I request the hon. Railway
Minister of the new Government kindly to
include this project in the regular Budget for
1998-99.

The next point is, passengers coming from
Northern States have (o get down at Madras-
Central, travel by road upto Madras-Egmore to
iake another train, to go to any other part of
Tamil Nadu. Since unigauge conversion is going
or, this can be done right now. The distance is
also very short-less than 4 kms. This will save
the undue hardship being faced by the
passengers travelling to and from Tamil Nadu.

The M.R.T.S. project at Chennai is also
pending. Works from Luz to Vellachery is about
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to start. The cost for this 10.3 kms. fong track
is estimated at Rs. 610 crores. Since only 1/
3rd of the amount is to be borne by the Centre,
I request, through you, the hon. Minister to see
that it is completed without further delay.

Madam, conversion of ine 60 km. tneire-
gauge suburban section between Beach and
Chengalpet to broad gauge is necessary. One
of the reasons for conversion of the said line 1s
that the Railways are not manufacturing metre-
gauge EMUs further. The EMUs presently used
are very old, and, moreover, if the said section
is converied into broad gauge, the Raiiways can
carry 60 per cent more passenpers and thereby
can earn 60 per cent moze revenue. All the trains
passing through this section are overuowdad
as they are only metre-gauge trains.

Madam, conversion of the main line
between Chennai and Trichy via Cuddalore and
Thanjavur, of about 290 km., has been a long-
pending demand of the State of Tamii Nadu.
The places I mentioned here are very important
commercial places of Tamil Nadu. The railway
line should be extended from Nagapattinam to
Velanganni which is only 8§ km.

The sanctioned conversion work of the line
between Madurai and Rameshwaram has not
yet been started. Madurai and Rameshwaram
are not only tourist places but also commercial
places too. If this section is converted into broad
gauge, people from Tamil Nadu, the rest of the
country and the world can have better access to
these places.

Conversion work of the line between Quilon
and Virudhnagar through Tenkasi has not yet
been started. This is a sanctioned work. The
hion.-Minister may personnaily look into the
matter and do the needful.

1 would like to draw the attention of the hon.
Minister to the need for construction of fly-overs
at railway crossings in certain sections of Tamil
Nadu. The run-over cases reported in Chennai
alone are two per day. Construction of fly-overs
particularly at Pallavaram, Thambaram and St.
Thomas Mount in Chennai area is very
essential, considering the quite high run-over
cases of two per day. Similarly, construction of
fly-overs at Madurai which is my native place
and at two places in Arakkonam is very
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essential. { Have witnessed long queues and
traffic jams at all these places.

Madam, in my previous speechés on
Railway Budgets I had demanded for
introduction of Shatabdi model trains between.
Chennai and Madurai, and between Madurai
and Coimbatore. I think ¥ need not to explain
in detail the importance of these places. Even
if the Railways take revenue earning as the
main criterion for introduction of new trains, I
think these sectors will bounice back with good
returns. Therefore, 1 urge upon the hon.
Minister to Jook into the matter.

Madam, the survey for laying a new line
betwean Dindigul and Shabarimala is under
progress. What I siress here is that the hon.
Minister should direct the Ministry to expedite
the said survey, to sanction the said sector and
to see that the work is started imrmediately.

1 also request the hon. Minister to direct the
concerned to include Bodinaikanur, Theni,
Uthamapalayam, Cumbum and Guggalore in
the sector between Dindigul and Shabarimala.
If these places are covered in the said sector,
cardamom planters both from Tamit Nadu and
from Kerala will be benefited. It will be very
useful.

One of the areas to which 1 want to draw
the attention of the hon. Minister is extension
of the roofs of railway station platforms in Tamil
Nadu. With the addition of coaches to the
existing trains, the platforms have become
insufficient to accommodate the passengers who
wait for trains. The condition of passengers
waiting for trains becomes horrible during the
summer and monsoon seasons. Therefore, [ urge
upon the Railway Minister to direct the
Ministry to make a survey on this need and do
the needful.

Lastly, I want to mention here the problems
of the farmers of Tamil Nadu. As our country
is agriculture based, we have a bounden duty
to address the grievances of the farmers. The
conversion work in several places brought
troubles for the farmers on account of the fact
that while carrying out the conversion work,
the officials did not seriously take care of the
farmers problems. At several places, the level
of the railway crossing has gone up due to
conversion, compelling the farmers to take



47 The Inierim Budger

another route involving an unwanted joumey
of several kilometres. Therefore, it is my
humble request that the Railway Minister may
look into the matter and redress the grievances
of the farmers of our nation.

Thank you.
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SHRIMD. SALIM (West Bengal): Mr. Vice-
Chairman, what are we discussing now? Is it
the Budget or the Convention Committee
report?
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SHRI V. P. DURAISAMY (Tamil Nadu):
Sir, he may be given one more hour.

SHRI MD. SALIM: Sir, the Chair has
already had passed the Interim Budget and the
Railway Appropriation Bill and now we are
discussing the Convention committee report.

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): That is precisely why the hon.
Minister has said that the Budget is yet to come.

SHRI MD. SALIM: I have nothing against
him.

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKARY): Nobody has anything against
anybody.

SHRI Mi). SALIM: The monitors outside
throughout the precincts are showing that 2
discussion is going on on the Interim Raiiway
Budget. Please ask the Secretariat to change it.
This will give a wrong message. We have
passed it without discussion and now we are
discussing the Convention Committee report.
And combined with the kind of speech we are
having, people will have a very wrong
impression about the discussion going on.

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR }: The discussion is de-railing the

purpose of the duscussion.
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feaat o st 7 @7 1 9918 @ AT W@ R W
@ gz 9K ¥ gafeu § =55t < § ag fae v
AR Y U W s wY i ¥ v
T < It i Sl Y ST A W EAw
w migdt § ww-uE fesm ony w91 21 4f sma
it B U-ue fema wrg 3 ¥ o sud Snit @y
gl & T g S s o, W R H
= S glaurd 3 = = ¥, avsd swaw ¢
T I E, T TR A qwe B I B Ffew
7F # s g TR

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR]): The subject is very important
to ail of us. [ have before me eleven more names
and we are sitting up to five o'clock only. So,1

have to request the remaining hon. Members
to confine themselves to five minutes time only.

it TRV TR A (T W) : IHHHAY
W, ST vaag | 44 & asrefa i Y wdugw
A AW G o1 SR v e iR e 9
Rt e W faw , SR AERd
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ot i aafy @9 W@ ¢, @ e
T4 W F1, 74 Yo W o w5 s W
WA TR @ ITER TR AN@ L
i et g SR S fou Tara =Y W vata
e 9 W F Avft ¢ wafy fred so el
W w1 fatar gon §, o v A fem W
wEm ¥ omfedt w) o ad ¥ 3w onft oft
aga 3 wwead faeam € ok Wt sTEvgsw t
IS gafeT O N g 9 FE S A @
a5t 5t B & orqdy wew anbn e 3w R i
o & A8 v S @ gw t fr st ol
=i W T R R A A e Y
1T o § JU TEER I W E, W
et o g and @ 3% g url e =
W AN | G Teeh o B qr e sem § fw
297 % W Wt u 3ymey & Al Rt Yo gt
1 Farem e W gam § QA =i e
TR T % A9 TR ) § 97 qadeg
TeRR HE § 1 TE F 1o S5t o adf F
Y3t # frear rm it gud e 9 @ it
1 forram T W@ ¥ # 93 @ i Sh A aE
T o a9 € % 3 39 o w1 0F &@n
ey & ¥ o Wil s ae Svees &
o fa2eh Ay R suE R Tw § Fu dgfeq
&R [ 2 F Yo Aaeit B fawn @ fou @+t
T = =nfeq, @ | =feq |

i, < efta D 8, 57 Iga 9l @
2% 4 A B Egd T e S ¥ yafey
7 T ST W Al Sy o i wnfiw sl
gfe S Dot o S o, qE W E I
UES 0 HfY, TR T a6l 9% v Afew,
T N I orE g Wi ) ey W
i wftaa A §, v # famn | g
TR WS W s O wifee e 6 et
Rz g it sifus 7 g W

il o AeA # 9w § 3§ § W v A
feort ST P Yo # and o gelenelt # W
Fft 1 o 1 A # Tw won e @
o 1 e 8, 3y f5 g gt Tt &) wrwam
ot = T 3 van T s, T W A A
=& e o1 o R gefe 1 Ot ), 5 gdem
= Bl #1 1 geferalt A ol Y Wil TReE fa ¥
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TS 919 WA W) FEEEVE @ @ v
¥ v Init 1 freame A WA I
¥ Fofey geend Y % fo anyfrman =R
wt =iy ) gfed Y @ fog W off ey
fen W wwa ¢ swwT iR w2l @ mfeal =i
o & saw Al #f o Seom Tt H 3w
TS o B JFA B g et i w3
o) & g € fF 0w Qo swe ¥
fF 7 et (& § wga i g, 9
Tt g & Aot Aod S At § 1 et
%1 i3 3 fog sy I wgm =8 )

13t ¥ e = ware o s & ol g am
¥ 7 Wt O ean 1 vt sraeq A 4@
el B A de & ¥ vgE i e fog @it
S HY T o) T Rgm @ mieat e
8 A D IR o P e B Faiy =D Tl
% s wRm UfEeE miedt 3 S fF W R
Tt ¥, Al v g {1 T W R R
HF A F N A G o F R
fog # {2 qema TN AR § | SR TSEER
waft %1 frafia do@ 9 wfed 9 ondt o
T &t ¥ foah G A A @ X S AN
St Fomanf-ara et €t ¥ ) T e W fefaat
F, (oA view %1 g Trdfom L fw Frafoa s
F I 9 § 9 ¥ %N O 9N 56 FoT A"
agl w) Sl § gur fem w1 s ¥ o I
weHt 4 w1 3¢ Tufte d, & sreh 9@ waa
HEAT |

i T3 &1 gt fawr ¢ gen &, migai
T T ¥ IR Ve w19 a9ga W ¥ 9@
ST ¥ | THEr a3 e e & g WiaEn
g 5 TR T8 W T ¥ @ SRR
e X ¥ oh 6w weard R, afveg Ty,
T iy anf misdi m adi v fuss
WIE v T afeng / e Sy @ 3| o
Tl S A U W Ay e v Suit
&, 917 70 W ATH A FHFES H A
Trod ¥ 9T T gaiiam)

3ia % & =g wen e € v Rl wand
T T Y wgfaa oraen ¥ 1 awi W wwd
w1 W g ¥ aft o {9 98 R W f wwd
7R et & e A wen wrea € fe e
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FE T FNTH F) IO W S | et
el Tt R Rt & I et = wgd sren
¢t o B 1 24 ° H BN Y F0 A9 IR g HT
Ifaa saaedr F 9 TR oM *E 3E mh
g @ T #fer o S d€n @ it
HTE 7 R G W e e

f} Sy e W2 & S-d Anll ) a0
A armyeRy var R Trea § frre vyt
sqergR g3l 1 TR e &= & 9 wa 6
TR i A Y A R @ R e o e
w1 wad gy it ¥ anft 9w S Difem ad
foa a1 ¥ viE BRI T R B W e
¥ | goteu oy faemy #1 ol 9 wifm &8

RIEH P W TS AYGY OT R Qe e
ESE iR RGeS RN o o SR R
TR Y T R WeR o &t e ¢
s B e oT & oy W T o e
T =l ¥ b o & v ¥ wen-faech i,
797 Teee worll S 9we &t o uig wét
Gk SiEc etk S L e i Tt
TR g FEE % Wl vie | St e 2 wen
F1 ¥t feodh 1 e ons A% Swre- 1 foeddt
YRS T ifl & 12T & =i et averen TRt
2, ofew fod # v W e ¥, fed B e
AR fedt A AT oA ¥ T F & G R
o A S W R @A S T et
3 R -2 TR B Y S -TE ¥

off ¥=p BT TR} Mgt A9 Wwl THA
& 1migdt =Y w1

At wrraw yeTE e S, v mon ¥ 37
gl % oo T & | s miedt # sTRe €
& oty fipdlt 3 AR-wiw-B: B omaw ¥ T=w
wifgi et ¥ SfFT Wit ) Fr W T A
@ FE I TF T M A,
7g 3@ e HE ) T At we # e
o w1 o R 1 weoqE-Thiaar s s 19
] g ol 7% T gon ¥ ofeaq- e
BRA T EM S TG AN I W AE H A
Ekiuk {

THE VICE-CHAIRMAN (SHRI ADHIK

SHIRODKAR): You may kindly give these
details to him in person so that he can have
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them on recrod.

it Arre yaR e ¥ s sifaw wma
& S =mear | ¥ @ i B 90 SR =
AT fFm €, aTTe T T o € s
o @ 7g +ft Frigs =€m f& miwat 9w wow
¥, 3T Yl g IR u-taE w fasn sy
wrE) | 3o Toe iyl e s S oy
ey 3 e FRw sgm @ ge ded | T
T B fawm & fou snod =g e § wam
agT A s el sfrw @l

St frEers vy S o I R

A} A wHTE T we ot € e
et ot 1 ofa et off g el wY SravmEe
T Ay o I iy R A sr ast ey
ff % Tk ¥R T a9 S wEn AR

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): Please conclude. Please, no
interruptions.

ot SITaram WATE T e g fe o ¥
A% FH TR T | B IR SEvIE &N o ¥
fozw A o S0, ot A 7ot v S ¥, 9%
T FA AT F A

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): Thank you, Mr. Gupta. Now
at the conclusion of four minutes, when one
minute is remaining, I shall ring the bell. Kindly
confine to the time. The next speaker is Shri
Sanatan Bisi. Now it is 3.40 PM. At 3.44 PM.
I will give the ring and you please conclude at
3.45 PM.

SHRI SANATAN BISI (Orissa): Mr. Vice-
Chairman, Sir, I will conclude before that.

My point is regarding bad construction or
poor construction of bridges. The construction
of the bridges is so bad. I would like to draw
the attention of the hon. Minister to the
Sambalpur-Talcher railway line. When the
construction was going on a bridge collapsed.
It is near Barpada-Chandipada on Sambalpur-
Talcher line. As a result two persons died and
12 persons were injured. A Minister of the State
Government also visited the place. But no
compensation was paid to them. I would request
the Minister that in such a situation the families
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of those who died and those who were injured
should be paid adequate compensation.

‘The other point is regarding discipline in
the railways. I had attended a Divisional
Commitiee mecting at Sambalpur. At the
Divisional Committee meeting ! found that the
complainis were not properly attended to. There
were several complaints. They were not
attended to. Compliance leiters were not senf.
1 request the Minister to {ake not of these things.
The Sambalpur-Talcher line is in a backward
area. I request the Minister that the railway line
should be completed by 31st March, 1999,
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKARY): [ think you very much. I think
others will follow your example of keeping ihe
time. Shri Prem Chand Gupta.

SHRI PREM CHAND GUPTA (Bihar):
Thank you, Mr. Vice-Chairman, 5ic. First of
all T would like to congratulate Shri Nitish
Kumar on his taking over the charge of this
vital department of our couniry. Howsever, I fec!
sorry for him because he has to "ice a situation
like where he is adopting = sick baby

Sir, we ure discussing the Railway
Convention Committee Reports But { would
like to deal with some of the issues which are
related to the financial position of the Railways
as also to the interim Railway Budget so that
the hon. Minister may keep in mind certain
issues while preparing the final Ratlway
Budget. The Railway Board had recommended
an investment of Rs. 10,000 crores. This is Plan
outlay. But as against that amount, only an
amount of Rs. 8,300 crores was planned, which
is much less than last yeai's Plan amcunt, With
this type of an outlook, one has to see how the
hon. Minister is going to revive the Railways
which have gone more or less sick. The
projected growth rate has been pegged at 5%
which is equivalent to last year's targeted
estimate. But one has to see how the hon.
Minister will be able to cope up with this
growth rate with a lesser investment.

5ir, one of the most alarming problems of
the Railways is, the operating cost ratio which
is increasing year by year. Two years ago when
the erstwhile Minister took over the Railway
Ministry, at that time, the operating cost ratic

{27 MARCH 1998}

(Railway), 1998-99 58

was 82.9 per cent. In the year 1967-98 the
operating cost ratioc went up to 91.4 per cent.
Now the projected ratio is 94 per cent. It means
out of every rupec earned, 94 paise would be
spent on fixed expenses and operating cost.
Under these circumstances, | would be very
happy if the new hor. Minister could revive
this sick element of our infrastructure sector.

Sir, so far as the capital expenditure and
return on mvestment is concerned, the Railways
can float bonds and can lease equipments. But
with a return of 8.9 per cant, I am unable to
convince myself, how could this borrowing at
16% for investment be justified? The fact
remains that Rs. 22,000 crores have been
invested by the exchequer in the Railways at
an interest rate of less than seven per cent. In
spite of that the financial position of the
Railways is not very healthy.

Now [ come to the revenue side. The hon.
Railway Minister has siiown an increase of
Rs. 2,367 crores over 1997-98 estimate. This
figure is based on five per cent growth in
passenger traffic and 20 million tonnes of
additional freight. According 10 newspaper
reports, different Ministries like the Ministry
of Steel, the Ministry of Coal, the Ministry of
Petroleum and the Ministry of Chemicals and
Fertilizers made it clear to the Railway Ministry
that this 20 Million tonne might not be available
because of the slowdown in the economy and
the industry. Under these circumstances, how
this surplus estimate or Revised Estimate is
going to be achievable, is to be seen.

Sir, there is another burden of arrears to be
paid on the basis of the Fifth Pay Comumission
Report which would further deteriorate the
financial health of the Railways.

The private investment drive introduced by
the Government has miserably failed. As
planned, this investment was estimated to be
Rs. 900 crores, but in the new Revised Estimate
it has been pegged at Rs. 265 crores. It sho ws
that investment from the private sector is not
forthcoming.

THE VICL CHAIRMAN (SHRI ADHIK
SHIRODKAR: Kindly conclude.

SHRI1PREM CHAND GUPTA: Sir, give me
tw minutes more.
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THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKARY): You have already taken seven
minutes.

SHRI PREM CHAND GUPTA: I would like
to deal with one important factor, i.e. the safety
factor. Everyone is concerned about it. The
situation has become so worse that the Press
calls it 'murder on rails'. Foreign travel agencies
have advised their tourists not to use the Indian
Railways. This is the shameful situation. [
would request the Railway Minister to give
more emphasis to safety aspoct.

Sir, the erstwhile Railway Minister
announced certain dream projects in his
Constituency.

Since the people of the constituency and the
State expect that such projects should
materialise, I would request the hon. Minister
to make it public as to what is being done about
those dream projects. I would like to know
whether these projects exist or not and if they
exist, when they will be implemented. !f they
do not exist, it should be told, it should be
confirmed to the House, to this nation that these
projects do not exist. Sir, I would like to tell
you one more thing. There were lots of
allegations through newspaper reports that there
were lots of irregularities during the last two
years. I wouldn't like to go into the details but |
would request the hon. Minister of Railways
to look into those scams, to look into those
issues and clarify the situation to the country.
Sir, the last thing that I would like to say is that
a large amount of funds were spent on personal
image building by the erstwhile Minister. The
situation was so bad that for seven days he
travelled by a special plane from one point 10
the other in our country, thus putting the whole
system of Railways in a mess. So I would
request the hon. Minister to inquire into those
projects, to inquire into those allegations, to
inquire into those circumstances which forced
this type of amount to be spent on newpaper
advertisements, on television publicity and
private publicity. This should be looked into.

a (shdt) e Pt 9w () :
AT Sravag o, § 7 @ s Prfe gm
ot #r urd ¥ g = Rrawen F fo 4
aries e and §)
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TN W F1 1@ oA fava w1 g9l a@m Wi
timrtEFR At fH S fem d aga e
e teas Wdw w1 | @fd TR F T
o 0 A ferder i e wg el €
AR TR Tl WA ¥ ) v At & fom
I ¥ 1T 9 ) IeE w1 IR oe ¥ B
G YAGR $ WUE § v fasen o9,
= = A ot 9w ¥ wwfeg faa e
Id! e g o IvEngEs ¥ dm S e
w1 g B, 9 Ga-Yengwl 1 forara &1 @ it
w1 R @ =y, Sy 1 faaa 9, 6
fou TR =t sHEed W- F vi-we i 9%
g, 9% ga I ¥ 1 IE e Hated
e awe &) SR # S e RE e
afcart fawr, wE faar, ™ Wi @
ot # =i 4 giramd Rreeft ¥ anfed 3o
Ive T 31 INE Aiafated s wifafed
7 iR Ft ot R A PiRE e §
A o & IR 8, T S A @ W
B 5t oft = T e e el € frgw e
Fsmm fo—

We are poor because we are poor.
T W —

We are backward because we are backward.

SR AR w glawst #1 v guR T
T, FaaT A T8 wdh ol < fred ve frer
t, wiw sizah S o wd § g et
A vt # ¥y St 9 4 e, swe
FAEh... i 3l arfafedt ¥ @ w @ e
g Ky wr i @ Y foed w om et & w
T R g T P A iR W
g ot ¥ e fin sheviie @ fn st
4 &, v i yiese § & o e el o
¥ R e - o -
%} I WifRwe § 1 snfk fearl 1 o gt
TiREe 5 ft @ A W e avEEs W
FHIA A Y N T F MW A 9
AT <TER ¢ R WETIRTR- B SR A i
T § 4 vH ¥ =Y T i gy wioe #
Fad won ¥ yafe A w1 Rkaftn ot 4
iR i Wz § o seedifr wRa
aft & 7 1 T s W ¥ wd A Rk
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3§ T g araas 78 § 98 Wi & i
fetrem At 71 &, o s =t § iR anfeamdt
| I W §E Az AR w1 swEm w e
g ¥ oy F o o7 e T fe e
e R e &1 e € ok smw g
NI TR 2RUE { @ ¥ R W WY
i @ 3w glromie d A g it $
for +ff wean @ iR e anafafed & wae 9
g Jfiga A T WER IS w0
5 & ST B R R A e
iR ft agae & wwdt ¥ ofF TR a d e
| € g ) 9% faear T R (srAe)
7€ d Al TeEl @ @Ee ¥ ...(=aeE) 08
ITH TgA [T FeN & HGH digl a2
I

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKARY): [ don't mind. Do 1 dare refuse
a lady?

T (stad) e faaas wee: @
Titees Ui  ofr onfart #@m @t w1
¥ o =Y St A, S R Gl et ol
FENSA A S A T AN R T
R NI A IR FQW LI
A = 399 ft 39 e sufErt feurt w5
forextt 7€t ¥ 1 3R 5w i Ioee O @ T
S F THG-HHE W wTe WA TEE 9w T
g AFA 3R Gt T ey ot Q1 wwa A aqw
e AFT AT wE e ¢ RE w4 of
T o o 2w At e W # o T
H& I W o duee frerdt W fawm &
R foog gu dwad iy & o fawma g,
e TR A Idm R e g T
R ¥ wre=n A ) § v v € s et o
e By ik ¥ e i o Em e
RA¢ T HfF eI A IR g
dree fawen AR 3R gan A e, ar
e w5t sl § T O R e 3 ¥
7Y 1 SFFT MEdeTE @ I R IR W
oY & @ w5 e a F oy vt @R
=1 % ¥ fgeen &+ gl ot P 3o
Y ¥ W O V1 F 93 [WH =2
= W whEl W FA P A e S
=ifey | 7 for Ave R s A |19
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H{ @ ¥ W € R g e 9dnh €

Tl w ¥ e aredt € fe i Tt R
T T ow w1 R Ot ¥ wg w i em
e A T e g ¥ faeit d © T R
@ wrEh S fyer 9 s1o it W v= Wy
& B W e vy @ fou freed § 1@ i
#1 @ It # wgehl W R R @y
t ae i wfo e fermm dan d O i R
1 37 T w@ ¥ IR wgde FedEm =
I F=H AT SrEfEm g wa ¥
4.00 TV

q we & AR & fen ot wed s W
Irdm @ @ aR F ot o "W aifee
& it &7 aran T &2 # 9 Y ST 9w
% fF faorr efrfmym #1 gad wor frm ¥
o TR g v | g oy 3F Y figamTle
F R WS @A T A gEE ¥ TF W
1 Wi AT Fopd o < A & s =R
& < v & T w1 ¥, I sEiEm =
w® o @ iy AR dnlt v
U w3 fog Qe =mfen i 37 &Y Sa
T ¥ 1 o ot T w1 AR wEde
e & I e Y T aw o ¥ ifE
3% 95 $9 w9E § WA A § 3R g
sar e ¥ 1 % U Ireer Fa warn 9w §
& sEngER ¥ AT W 9 TEENS 39 0
H1 10 T T ¥ oI S TR 6 T A ¥
IRTETETR iftum @ w W 9 T Prwed ¥
sl dat 7 w0 it w8, fFT R Em
et SR TR A T ¥l 4-6 S TEi A IR
i dm A frr Tt R T s I 3w
TR A 99 IR ¥ T 9w W waen e f R
Fuiad T SETCET @ w4 2 wgwd
¥ sl yufew @ T g @ se sl
7 IR TR FR ¥ | 319 St 9 o gadadm
g < Bt 27 A v du w4 | e o iy
A 9o T I Hen T8 < ey W Wi anet
wht, 9 T Arefufed w1 s Qm, A
Y Wer 8T 3R I8 w1 W g o T
i R A o ae B e s b

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): Mrs. Patel, you have already

taken ten minutes, There are ten more speakers.
All of them have to speak and it will take a long
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tume.

SHRIMATI URMILABEN CHIMANBHATI
PATEL.: Sir, I have some important points to
make.

T, U EE 3 9 W € oiR o tod A R
3o TR DA WY ¥ fF St | R a T
& AFETH o ¥ AIR-T vy a9 #
Uz fe7 ¥, Wt e 1 T Tg wEiEe @
fo gm 1 -z e Tt o @ R A of
79 Y wrEF e LR, TER-tagied ot g
oequl @1 i, 3w w9,
fA-dm S gie-ui e 0t 39 o et § o
& wrew o Il Y F w1 SaaEr gHe T e
2 Tafeq 3q 9@ 1 vt v TEn s e #
7g ff st e 7 6 i K- sl
w1 RS-TW & waew @ @ ¢ 98 F1¢ et
Gliepikriknit Enkarbieibichc sk Ik
1 A-F, TR-I TS a6 R A4 aa § ol
=g Wt s @ ot ¥ 1 afou s W steeaife
off 3T = HrE 9w

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): Mrs. Patel, please conclude.

e (ofrRer) sffen famawd we: ay, #
Uil - A SN wEE AT T
ot w3 g1 i fim wER Tee |9
o o, S o1 T @ TR o T8 T FaH
B AR B % W Y & i & for @
FAT T TRR & F a1, IT F Jeftee €7 H
=g ot it &1 @ g w6 gen ¥ iR 1
FEA 5§ W @ dg uF ¥ il deem SifE
TaEaTEl {3 WA 1 TF g $IE= e
o1, 98 farega sraeg | a2 § 15w Y o felafm
A wga SRl ¥

# afi ot w2 ard amy = foga it Formg
o TorE & 39S W o fetes d w3 w
Asft TwawE @R # 3 Qa9 g a6 §
FHRI TG AR TR TS M TR A AR
wdet == Ft 3 T | e )

THE VICE-CHAIRMAN (SHRI ADHIK
SHIRODKAR): Thank you, Mrs. Patel. Mr.
Angau Singh, not here. Shri Thirunavukkarasu,
this is your maiden speech and you will have 8
minutes.

SHRI C.P. THIRUNAVUKKARASU
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(Pondicherry): Hon. Vice-Chairman, [ was
elected as a Member of this august House in
the month of October, 1997 and came to this
House in the month of November, 1997,
Unfortunately, on 2nd December, 1997 the
Parliament was dissolved. | have never had an
Opportunity to express my views, Now the 12th
Lok Sabha has been constituted. I want to make
my maiden speech as quickly as possible;
otherwise, 13th Lok Sabha will be constituted.
ft may dissclve tomorrow or day after tomorrow
or at any time,

[THE Vice-Chairman (Shri Adhik
Shirodkar): If you have that apprehension, 1
will give you two days].

[The Vice-Chairman (Miss Saroj
Khaparde) in the Chair]

SHRI C.P. THIRUNAVUKKARASU:  am
from Pondicherry, a beautiful tiny city. I belong
to the DMK Party. My beloved leader, my
lovable leader, Dr. Karunanidhi, the present
Chief Minister of Tamil Nadu gave me this
opportunity and I convey my kind regards and
thanks to him. | am indebted not only 10 him
but also to Mr. Murasoli Maran, the present
Member of Parliament and former Industry
Minister. [ am happier in the midst of you. [ am
extremely happy to be before this august boady.
I am here 10 express my views with regard to
the Railway Budget. North and south are
cannected by the railways, east and west are
connected by the railways. Rails of the railways
are carrying different sorts of culture, different
civilisations, people of diffcrent languages.
different sorts of persons and personalities. But,
unfortunately, this railway link is not available
in Pondicherry. I request the hon. Minister to
kindly take note of this.

In Pondicherry, there is no railway link
towards the south, that is Cuddalore. There is
no railway link towards the north-Tindivanam
and there is a railway link towards the west.
There is a fear that it may be closed at any point
of time. We are making a demand from the year
1954 that is the year when de jure merger (ook
place. We were liberated from the French
regime. From that year we are making the
demand; give a rail link towards the north up
1o Tindivanam, Madras and give a link to
Cuddalore to Thiruchirapalli and other places.
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Even though we are making a hue and cry from
1963 through different parliamentarians and
through this House, we are not able to achieve
thai. We have cried. We begged. We carnestly
asked Jagjivan Ramji. George Fernandes, Jaffer
Sharief and Ram Vilas Paswan. Now we are
begging before Mitish Kumarji. I request you
te kindly do something t¢ the people of
Pondicherry to have a link with those places.

A vear book has been released for 1596-97
by the Railway ministry. | am having that book
in my hands. It reads: Financial results, revenue
expenses — Rs. 22 erores and odd in the ycars
1995 to 1996. It was increased in 1996-97 to
Rs. 24 crores, Expenditure -— Rs. 18 crores
increased to Rs. 21 crores.

We are in need of more railway routes. We
are in need of new raiiway tracks. But
unfortunately the route length in the year 1995-
1996 was 62,915 kms. In the year 1996-97, it
was reduced to 62,725 kms. We are not making
any achievement on the other way. It has been
reduced from year to year during 1995, 1996
and 1997. We are in need of more wagons in
order to transport our goods to different places.
So, we have to manufacture rmore wagons in
India. But, unfortunately, if you look at the
statistics, the number of wagons for the year
1993-96 was 2,80,000. In the year 1996-97, it
was reduced to 2,72,000. When that is the
situatioh, then where is the possibility of going
towards a new India? With great respect [ would
like to submit that we are not going towards a
new India. We are diminishing little by little,
in our achievement.

I may kindly be excused if I am going off
the track when we are discussing the Railway
Budget. I am going off the track because I am
bound to go. In the Presidential Address it has
been mentioned that Delhi will be given full
Statehood. But, what about Pondicherry? We
have been demanding this from the year 1963
when the de facto merger took place. We have
been governed by the Government of Union
Territories Act. Please repel the Act in order to
bring it under the reigns of the Indian
Constitution. Till today we have not been able
to achieve our objective. The Administrator of
the Union Territory is having all the powers,
instead of the Minister, 30 elected Members
are there, three nominated Members are there
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aird the Council of Ministers is there. Bui the
Councif of Minister are not having any. say.
Actually they are subordinate to the
Administrators, if there is a difference of
opinion in the Administrator and the Council
of Ministers, the view of the Administrator
would prevail. So, here the reigns of
Government are in the hands of Administrators.
Itis very difficult for the Ministers to discharge
their duties for the welfare of the people.

Ornie year ago, we came as a delegation from
Pondicherry. We were about 70 people and our
aircraft landed at Delhi. Chief ministers
Janakiraman also accompanied. We met all the
people. We met Mr. Surjeet, we met Mr. G.
Swaminathan, we met Mr. Indrajit Gupta and
ujtimately we met the then Prime Minister and
also the present Prime Minister. I sat along with
them and asked why Statehood cannot be given
to Pondicherry. The then Prime Minister gave
gulabjamuns which we ate on that particular
day. We returned. We are repeating the same
demnand of Statehood to the present Prime
Minister. We do not want any gulabjamuns. We
want Statehood for Pondicherry. With great
respect, I request that Statehood with special
category may kindly be given to Pondicherry. I
also ecarnestly request the hon. Railway
Minister, Mr. Nitish Kumar, for making a
provision of railway link for Pondicherry. Thank
you.

2 TE SE (IR ) : TR, T S 1SS
FvA B T W ggl =i W ol w3
FU F1 fawii & ER 7 wivm fefrds 3
w1 = HE T ¥ 15 T wifew w13, Afara e
FF 6l Y 50 T8 91 TH H O S T e
FEERT B T 99 U A syae § @
TR waftige g 4, AR ghed, T@R
F gor § yifre Fam F1 e A F wE a0
waey 7 gafs T awgr § de6fyg 39 9,
Hferm w7 ® [0 e goga T8 T S
feufa ves § of favig =) feafa o frgfa 39
At o gd ¥ O 0 w9 %A 7 7 whavm
fefade ¥4 ) fowiiw &) | TEea, R § 5
F1 g 9ga ¥ | ufow 98 Wl = P v
A 3 dae TR $1 e | TE o ghedl &
oA F 9tk 3N v TR 3wa € e wEfen
Ty Bl i enwnel 1 U wA ¥ R O aw



67 The Interint Budget

e 8 W A R e ) R
ftfeafa &, 7 R 290 & 39 AT &
I ot T raeen § 3R SR R Y I
1, R F Eer # fae o ge vhow ST
fom 3, faa o wot o ¢ S A-di
&R 7 e s wr Y o =, 4 ot v
TR i g s m @ |
o # var g% o ¥ T e W T
1 g% faant ¥ @ 91 Ut Wt w T Ry
dram % shavgwa ¥ 3 3t T @ stet e
foa yere & fagm wg, fFy TR A S0 &
¥ T s S v B wad 79 sgeen
e ¥, g % Sheft g sy AR S
T T W R Y AR w0 9 | WA
TEY HT o W e R, e gqurRy =)
aavEma i) A S shaftn wore fa € 3t
< S N g e § 37 i B At
358 § wrar g & W aree wd —amm
32 ¥R, ST A 23 TR TS TS AW,
I <h A W HQ § 3 ST 50 Wi
TTE A qE 37g el wx = T ¥ el fE 3y
T i T e I % T g d o e
T AR T€ FH A I9H F 79 W AR
i e 7€ & fF o v W e e
¥ a¢ 0 L Idh o ¢ Fwdh? FR TS
TR smim s A mant d
oI fra & i 30-39 Yo @ T =Een #71
T 3R 9-38 IR Q 1w faew ondd, 3
e 3 FFe TR A TS 3 @ v & e
T | 7 TR B I e, W o B
T 3l aEe T, FeEt A BER w1 H
savEEa ¥ 3R wefey A-d ot § awR B
o 3 T = €1 oF o T ¥ R e i
7% dren T 41 TR R & T g iR ¢ otk
T whfifae g9 & fou swi-agi S ww
= e T8 W TR D fawr 7 waen
# o W =t | Yo e ¥ w7 53 e e
THER 2 w1 FEvEEar ¥) e Irafawa
A aE ¥ i e ot S S gfeerde ko R
3R ¥ 9 A A TR R A [ R
fore gt & waat % 7 g , - sl
Ftage # v g ¥ 1 9 Tl WA T ERR
w1 = FT 3 T 1 am v 3w wh G
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AT Foamar o s Y m e &
Taar 0 7 FaEEa I TH WRIAA D
T T TR ¥t T e 9t § < wret
vF ¥ e frdi srdm A il @ R SRy
X sfaft T sraor § & aga @ Ivdnf 9w
FE ¥ I Fo1 R R Yo uitaes & @ segm
#1 gfe & wga i fewad ¥ ol wew afiae
FT T U6 AR ) [HEEH T vgwm 2
T IEN[E AW i A W6 w1 T P
=R A W W §, T IS 9 lafm Iwe
Wi # e ¥ | foome O § i Wwagas
FeRE S ¥, 7€ 70 iEes ok e
TS @, IR S T2 I @Y, TR
T yor & Fode i sme?

o 1@ WA & e 5 A o, et
FHYR $ T ff 50 TER F DA amé ¥ S
<19 T\ W TR E, 39 F SR HT 9 W W
T U UEAN Y A I §, rwa ot dmm
IR g @ W @ for @t @ Ivdm dan ¥
o 7 WEE A T A FAm as
iR 7 e -9 3 @8, I WHR
¥ ¥ B T Feh gx # o Rafy &, 7%
RERE e RGEECE S HE TIE TR AR Ee ]
e dge i # AT @ b TE
Tl ¥ o & fow o g STes GAe B
rE ES € o1 T ¥ 1 A A0 e dm e e
T R AR wRy o 8 7 1 3 T ewm
¥ g TR W @ I # Saem *°Y,
Bt &) sgaeq &) 3F $@ §qg ¥ 9
=Y gy &4 & wEiaer 1 IFEE W fm sk
Fw @ &g =gm 1 wn @ T, Tma I
Tertrelt T R Wl &, Wit of g s R,
Tafe 38 9 W FER %10 T EwEEa g

T F A F gy wd Fé ¥ TE WS
I F A6 T R IR AR E, A
T =9 T T W@ W TES HE T G
¥, Tt 9 il ure wY qRan F I gEl F5a
MoswmsdimR=n s eI
A S GO FA T FAETTHRA ¢ | S HFL
i sqaeg T8 et 71 frdierd ¥ el e
A ffon w e TR W R I MR S @
ot &, B T YRR O A A R, R a
SR ¥ @ et # Iaw T@T vE .
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s w9 @l 1Y TR o € 9w
o faeh of yaR % ehRfa s @
T B ¥ ofR sufen goft 1o & e seem
wen ¥ 3T g & fou e url il T
TR $ dAiE w0 FE IR Aeaned 1
Bt & ag wmen ¥ 1 oW W S T e
it ¥, 35 UewE B ® T TS G
T wh, 3aw AfuE %Y w7 TR ey
st F G avF & Hars awe § v
T ferderlt & w@ wm o W a1l
Yo& w1 ¥ ot T2 s oI h TR e
o, o wewd ot I G vt A veoand]
T | T ) AR

T Sifan A FE L E 0 91 G w3
I A N W@ T THECFC S & forg yfaund
Lasmasigeudamsr tigs a9
T ofyedt &) dm & 2y 7 wmm e g
B M wY 3aki & ofeT gg Py fFA W
WA T A TS § T T T g9 ®0
fau R emd ysi o e}, W w
A ¥ 5 R ¥ W e S W % omEfa
=7l & e 1 o w9 R o e S €
o I FEa & ¥ Figiie Yew € e
TH A AY AE D A EHT

1| FAiee TS ¥ 8, W A = i wa
w1¢ feforer 78 §, 3o o =em T8 %
T 3 wE R e W § a9 e &
A 7 wE o 2 fF ol o dm it wm W
¥ R, o W T 918 o oo
s wadsEmaw g% fom & fw
E FwE o O vgd 9T G W R | aa
ANt & I T TR TE W AA §IF W
4 Yo iz ot o v B | 3v anTs wftad w7
e 0B @ e ¥ 9w sl
wiwwmaad R S A TE S W
antizd ¥, dFF ey off Y # Aws € e
1 FEd g T 79 A1 TG 10 ) 9 |

SHRI §. S. SURJEWALA (Haryana):
Madam, first of all I want to congratuiate the
new Railway Minister, Shri Nitish Kumar, At
the same time [ want to say a word of caution.
Railways, perhaps is one of the few
departments, which arc being politicised,
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especially on regional grounds. Successive
Railway Ministers have tried io take advantage
of this Department, whether it is the case of
location of divisional headquarters, or location
of certain projects or laying of new railway
lines. Therefore, there is a regional imbalance
in the country as far as development of the
Rariways is concermned.

Siraightway | want to come to the northern
region, particularly the States of Punjab and
Haryana, where after Independence, during the
last 50 years, hardly any new railway line or
new rallway project has been located or built.
‘The reason is very simple. For a long time there
has been no Railway Minister belonging to this
region.

SHRINITISH KUMAR: Shri Bansi Lal was
there.

SHRIS.S. SURTEWALA: Yes, he was there.
When Le was the Railway Minister, he took
the railway line fromn Rohtak to Bhiwani.
Pertiaps that is the only line. It is a very short
line for a very specific purpose. But, I am
talking about the interests of the general public
of the State. ! would like to give one or two
instances so thai the Minister may understand
the crux of the problem.

Madam, during the discussion on‘lhe
Railway Budget in 1994-95, the then Railway
Minister was very kind to accede to my request
and on my demand he ordered that a survey be
conducted for constructing a new line from
Patsala in Punjab to Samana, Patia and Khanori
and to Narwana junction, which is in Haryana.
The reason is very simple. After independence,
when Bakhra water came to this area and forests
were cleared to bring the land under cultivation,
more than 150 squarc kilometres of area
became the grain bowl of Punjab and Haryana.
Today more thar one dozen very flourishing
markets have come up and there is a lot of grain
production. These days they are being
transported to FCI or are being exported to
other States only through trucks causing a great
inconvenience and burden on the farmers. This
has also been resulting in lowering of prices to
the farmers of the region. So, the Minister was
kind enough to order a survey. He also provided
some money for the purpose. After that two
years have elapsed. There has been no survey
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report,

The new Railway Minister came, he had
promised in this House that he would get the
survey conducted very soon and ensure that if
there was a need, if there was a justification,
the railway line would be constructed, Though
I bave received severarl letters from the two
Railway Mlinisters, the survey report has not
yet been handed over to the Raiiway Ministry.

Numbertwo, there was a demand for laying
a new railway line from Hissar to Sirsa via
Agroha, Madam, Agroha lies in the Hissar
district. It is a historical place where Maharaja
Agrasen, the founder of Agarwal sect's house,
is situated. Now, Agroha has come up as a
centre of eclucation. There are medical colleges.
There arc engineering colleges. It is also a place
which is considered as a very auspicious one.
It is a historical place where the Agarwal
community which is spread throughout the
country comes over thers on certain occasions.
But this place is not connected with any railway
line.

The third instance is Chandigarh which is
the common capital of both Punjab and
Haryana States. [tis linked directly neither with
Punjab nor with Haryana. It is a very strange
thing. For the last so many years we have been
hearing that a railway line will be laid between
Ludhian and Chandigarh. This railway line
has bgen saactioned, but nothing has been done.

Aswther raitway line for connecting Haryana
with Chandigarh was from Rajpura. But it has
not been taken up on the ground that there were
no railway lines. So far we have not heard
anything about this line. The people of both
the States are suffering. They have to travel by
a circuitous route to reach the capitals of their
States.

Similarly, a railway line was approved and
the Minister had announced it here. It was from
Rewari to Rohtak, via Jakhal in Haryana, but
nothing has been done. We have been hearing
about this railway line for the last 5 or 6 years.
That is the plight of the people of Punjab and
Haryana which are the grain bow! of India. For
smooth movement of foodgrains, for smooth
movement of goods and for smooth movement
of passengers it is very essential to connect with
a railway line areas which were previously very
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backward, but which now are flourishing.

Another point | want to mention before this
House is that there is a very important line
which was built during the British period, from
Delhi to Ferozepur which is a border town, a
Canlonment area, a very important area. From
Jakhal junction, just on the border of Punjab
and Haryana, the Ferozepur railway line is
branching off, From Jakhal another railway line
goes to Ludhiana, Juliundur and Amritsar, [
am very sorry (o state that though Amritsaris a
historical, a religious and a pilgrim centre of
the Sikhs, there is no train running from Delbi
to Amritsar via jakhal, Ludhiana and Jullundur,
There is another important place near Amritsar
where the head of the Nirankari mission is
staying. There has been a constant demand
from the pecple of these areas that a railway
line be constructed because they are facing a
lot of problems.

I wouid like to mention the last thing. A
great injustice has been done to Haryana. Two
years back three dozen manned railway
crossings were abolished. Now there is nobody
to man them. There is no gateman. It has
resulted in a lot of accidents involving tractors
and their trailors and various other vehicles. 1
have been raising this question but nothing has
becn done. The Chairmar of the Railway Board
promised, the Railway Ministry promised, that
they would do something, but nothing has been
done. I have received letters from the Railway
Ministry saying that they have decided to
restore some of the manned railway crossings
in Haryana which were abolished for no reason.
One such is on Narvana-Kurukshetra branch
line. On this route there is a place called
Gurthali where there is an inter-district road
between Jind district and Kaithal and there is
a heavy traffic on this route. There was a
manned railway crossing, but it was abolished
two years back. Despite many promises by the
Railway Ministry, it has not been restored.

Finally, I would like to say about the safety
of passengers and goods because I have dealt
with this issue at great length. It is a vey ticklish
issue. It is a very difficult issue because each
railway station falls under a different State
Govemment. The concemned State Governments
do not want to surrender their right over that
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territory, over that railway station, over that
railway tratk. There is a dichotomy between
the Railway Ministry and State Governments.
The Railway Department has the Railway
Protection Force, but they cannot investigate
any crime and they cannot catch a thief because
after two stops the train reaches the next railway
station whose territory falls under another State
Government. Though it is a very important
matter, no selution has been found. I hope that
the new Ratlway Ministry will take up the
matter with the Home Ministry and with various
State Governinents and resolve this very, very
important issue.

With these words, Madam, 1 conclude and
thank you.

THE VICE-CHAIRMAN (MISS SARO!
KHAPARDE): Mr. Surjewala, thank you. Now,
Shri Gandhi Azad.

off mid s (IR Wew): wiw, #
ot ot T 2 ¢ YR 3 staft gwe
frRlyaR # R gfE A A H 1w
srecht A 1 TE W T e W2 # g
1w 7 gfE dmin

wen, § s wem § 19 gEe IR
HE HIA A9Ed g, 1O o B fon wifa 3am
vt #1 o o e &y @ e &6l =
wé g Foa s Srfed ol o fawfa w6
= fou 3% Y@ unt & <irer =i L e,
SR SHAATE R dey e § W faw v ghe
{0 wEd ey ¢ OfF Terifis gfe d o
ST foren ¥ FiifE Tolt w1 1 o1 TR g
¥ fad Q@ &1 3 618 W B Ty faeeh
M T fou s a9 nfa =1 M T ¥ ufou
Tt Il = fieeh o @ o e A AW
A T 91 7R, @ et w1 5 dg i
A 79 H@ T v ¥ reive A W st A
Iy ¥ fe 33 e aiwdt ) ek vdEn
& foq &0 4 w0 ¥ 39 s 51 S M@ W
A BN HT FE B

e Wg ¢ Ty A 97 Wt FEW =W e
g Afawfa faor 3, e R w e
% foq ow &0 & W@ TR AN Fowq, Al
ain feeeht @ i & fog, agi W@ wt e
FEF T F WY 0% TR § T
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9 % fou &fr WS 3 wol w1 T e
B VHET=E o 3 Wi # e wnareg fesli #
T WA SR VIR | v w3 § e
T Sioff # Seft w9 F wrw umry wifEt
T FTR W F U FE ST R

aa: A0 g & vl S aee st
1 W T Y W | s gE 3 Y
T3, o8 wd AT S of A ¥, -
Tl T dE 1 o 3§ for TRt W .|
[IGA FE T R

317 0 gIE e O W B o9 Y e
T & ofty o v s e o o s, T
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Forn Yo ar W e 1 Srtrerd % e wEEm
FH T G &1 4 wdey a7 €1 @i
oot ot @ % orly wem T et ot faam
el o 2w & v 1§ e iy & foy,
U # fou, v 33 & fou, aEeer 3
= fou wmg & 3% a8 gl am wEm w1

sia & # arpiw wE fiy @ w wRidh #
FRG FT HY, IR F 3G [WFA FFE
wY | gEAR

st T aren (TR : Ivnweay wéedl,
wfvyn # wrEre @ A W @ e T 9w
&1 T, afl Yod arfwawa wigfy g sh
wiadea e wa ¥, I9% wviw i W W w96
o @ ¥ ok wd Wl e W € i
FHHYE | wore A ==t gEh o $ i wm g
o T A g Mg @A
wvifas ¥ e ol F ey T dm d e entlw
#AY A2 wion, TR @ ER QX am
T & e T A § A ae g M
A ¥ — Tt 1@ a9 oy § -dF "R =
w7g § v § o T & <ftw e, Awe
w1 WA HTHT TgE §, 1 slave d wm
Fedwsiggainmay AfF WP
oy, 16 % fou afit femrEt & fig & &) e,
# fargr & st €1 7% wAR foy Privaedic @
w1 famg & o e, e of T g A |
fagr 3y % s iyt e QT § e
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29 % fafirs fewdt , W <1 9, 7 i sanfaa
<0l ) e e S & 1@ i o4 A e
IMAF FON A § T 1) Al wiowd
g ¥ o & Mo TiEm WA Wi e o7
1 A A D, TFR 8 A Y@ R, S saTmiE
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2. ded @ feean & Yo o 9 ¥, A wré Teen
et T ST & e s Y A, wmaf
#, <N gt a1 wm ww o -0 = wmin
@ € il sreavas w9 9§ faee € s
FRUL @I o= & oy A wdem @
e w1 agm v W 1B =Eew w19
Fafe Sl u@ won ¥, i «1 IsE
w8, 9+ Jo owE e g W
R A ¢, YR FRY R 9 w7 B AT
A B, Thfeq g faae 1 A st Augs T g
I 379 AU © 9 3R I R ¥ 4, o
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T ¥ fuwdh 4 FawR, 1995 T E @l St A
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T & wd e = X R R g wve Tl
¥ 1 udiga, wE ar w1 W v o ¢ ek e
N DT ST R TR A B
S TF TS, vaTig, fagris =1 7€
=g ey AE ® Il A 7 el @ TS
3 = et % g fowm Sar oy we
o wm o, fives 90 8 oefify & agg W
Frfg @t e e afs wwr fama @
AR YE W W weR o, e
it ) W e &8 P v e W W
3R A% TREE

SHRYI PARAG CHALTHA {Assam): Hon,
Yice-Chairpersen, § have nothing ssuch to add
19 it because the present provision is made
praciically for the next four months, And it
come: from an intimate friznd of mine with
whom we have hed the privilege of moving in
some irterior rict and upoverty affected areas.
1 know that Nitish Kumarji would look into the
affairs of those areas when he brings the Budget.
Madam, my ssteemed colleagne from the other
side spoke about the affairs of Punjab and the
areas linking Punjab. At that time, 1 was telling
myc<eif that that gentleman and many others do
1ol know that there is one big State, Assam-
big in the sense of size and all that and
impextance. We have, for the last 50 years, not
been able to say or do anything particularly for
the development of that particular State, Assam.
It was the last Minister Mr. Ram Vilas Paswanji
who, for the first time, took some interest over
there and we are thankful to him. Theie are
siill some more things to do because, in the
Budget, the Minister has said, "¥ seek from the
House, for the present, only a vote on account
sufficient to cover the estimated expenditure
for the first four months of the financial year,
leaving the supplies for the rest of the year to
be voted separately.” Then, he again made a
good reference. Of course, it is rather
encouraging. The excess of receipts over
expenditure improved by Rs. 201 crores over
Budget. The actual Plan expenditure was
Rs. 8,310 crores as compared to the revised
estimate of Rs. 8,300 crores and the Budget
estimate of Rs. 8,130 crores. These are all good
and encouraging figures. Again, he has stated,
*‘Passenger traffic has recorded a growth of over
five per cent.” We commend him for being able
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to give us these encouraging figures. Bug, there
is a big 'but’. As the House is aware, the
Government's decisions on the V Central Pay
Commission's recommendations have been
implemented in 1997-98. The Railways had
kept a provision of Rs. 3,300 crores in the
ordinary working expenses for this purpose.

"This has been reduced to Rs. 2,694 crores
in the Revised Estimate in view of payment of
a part of the arrears con this account being
deferred to the next year.” This reference makes
a little interesting reading. The estimate of
...(Inserruption)...

THE VICE-CHAIRMAN (MISS SAROIJ
KHAPARDE): Instead of reading {rom the
Reports, yoU (an put across your views.

SHRI PARAG CHALIHA: Madam, thesc
figures are very interesting because we have
some reference aboul a good futire and others
are not so good, rather on the blank side; that
is why I am making these references.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): You make a concrete suggestion
on that.

SHREI PARAG CHALIHA: | have come to
almost the last sentence.

Madam, "the estimate of Ordinary Working
Expenses has been placed at Rs. 23,370 crores,
representing an increase of Rs. 2,719 crores
over the Revised Estimate for the current year.
This will cover normal increases and arrear
payments deferred to 1998-99." These are some
of the bright aspects for the whole year, but
these aspects have also some black spots. I am

trying to point out these things to the Minister.

Madam, while appreciating the difficulties
in the coming years, 1 would, on behalf of the
people of the neglected areas of the North-
Eastern States, implore the Minister to see that
the cries, woes and anxieties of the people of
the North-Eastern States are not neglected even
if we have to face some difficulties in meeting
our commitments, as has been pointed out
already by my friends from all side.

Very few people here perhaps know—1 do
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not mean anything else but just a seference-—
that here in India, amongst the s¢ven North-
Eastern States, three States have not got even
one foot of railway line for the entire boundary
though the other three States have got a railway
line linking oniy the outer portion of their
boundaries.

Madam, another point is not pefhaps known
to many. The Britishers laid the rajlway line in
the North-Eastern Frontier Areas only to suit
their particular tea gardens and othtr industrial
places. Itis a very important thing. { come from
Sibsagar. It was the Capital city of Assam
during the Ahom period of 150 years. Today it
is a good tourist attraction centre. You will be
surprised to know that now though being the
District Headquarters, earlier.

Assam's Capital, it has not beemlinked even
by a railway main line for the last 80 or 90
years. Now a request has been made even from
my side formally, but no specific reply has been
received on that. [ would, through you, Madam,
implore the Railway Minister, Mr. Nitish
Kumar, to sez that despite all thg hurdles he
may come across, despite all the deficit
references he has made, including some surplus
references also, there nced not be a negligence
whatsoever in respect of the railway
improvement in the North-Eastern States, and
particularly in respect of the broad gauge lines
going through the areas, and constructing a new
bridge over the Brahmaputra and there need
not be a negligence. Let the North-East people
feel that they are not neglected always.

SHRIN. THALAVAI SUNDARAM (Tamit
Nadu): Thank, you, Madam, for giving me this
opportunity to participate in the discussion on
the Interim Railway Budget. Before going into
that, I would like to give one clarification to
my leamed friend, Mr. Thirunavukkarasu. Mr.
Thirunavukkarasu in his maiden speech
appreciated the hon. Chief Minister of Tamit
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Nadu, Mr. Karunanidhi, because he was
nominated to this House during the tenure of
the 11th Lok Sabha. But he had not attended
the House ar that time. He is attending the
House only after the constitution of the 12th
Lok Sabha. It is not a mistake of our party. It is
purely a mistake of the Chief Miuister,
Mr. Karunanidhi. I want to give this
clarification to Mr. Thirunavukkarasu.

Madam, we have efficient Minisiers in our
Government. There are two Kumars. One
Kumar is frorm our party and another Kumar is
the Railway Minister. We appreciate that. I
would like the hon. Minister to note thai we
are from a southern State.

Now I wouild like to mention about my State,
Madam. As far as our State is concerned, in
1997-98 there was a new project for gauge
conversion between Thambaram and
Chengelpet and Chennai Beach and
Thambaram. The survey was completed and the
report was submitted to the Board and the State
Govemnment had been requested to share the
costs équally with the Railways. As far as our
State Governient is concerned, it is the most
inefficient State Government in our country.

SHRI DIPANKAR MUKHERJEE: Mr.
Doraisamy is here.

SHRIN. THALAVI SUNDARAM: If he is
there, he may object to it. I have no objection.

It is the most inefficient State Government.
As far as our State’is concemned, there are a lot
of projects. There were nine Ministers at the
Centre from the State for one-and-a-half years.
As far as Southern Railway is concerned, we
were not getting a single paise. Now we have
our great Kumar here. I think he may allot more
than Rs. 800 crores to our State.

SHRI DIPANKAR MUKHERIEE: Will you
not be grateful otherwise?

SHRI N. THALAVI SUNDARAM: 1 will
always be grateful.
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In our State there are certain SC and ST
areas. We would like to give them some priority.
I had mentioned these things in the last Budget
session as also during the discussion on the
Railway Budget for 1997-98. Regarding the
new lir.e between Manamadurai and Tuticorin,
I request the hon. Minister to sanction the
necessary amount. Another project, which is
the main project, is the project between
Villupuram, Thanjavur and Cuddalore. This is
a new project. This project is very useful to the
entire State. Villupuram is the main junction.
The survey was completed and the report was
sznt to the Railway Board on 15.2.1997. [
request the hon. Minister to kindly sanction the
necessary amo‘unt for this Project also.

Now I want to mention certain other things,
More than 500 passes were issued to anti-social
elements of a particular party by the previous
Minister. Though there was an order from the
High Court of Delhi, more than 500 passes were
issued. The previous Government ignored the
order and they were continuously issuing
passes. | request the hon. Minister to cancel all
the passes issued to anti-social elements.

Now [ would like to mention about
passenger amenities. As far as our State is
concerned, the amenities are very poor in all
the railway stations. There are no catering
facilities in certain main railway junctions. For
example, we are facing the problem of catering
and other amenities in Madurai and Tirunalveli.
1 request the hon. Minister to take necessary
steps for providing catering facilities at the
Tuticorin, Thrunalveli and Madurai railway
stations,

There is one more problem. Kanyakumari
is a historical place. Now we are operating only
one. train between Chennai and Kanyakumari.
5.00 PM.

Earlier there were two trains. One train was
from Nellore to Chennai and the second train
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was from Nellore to Kanyakumari. But the
Nellore Express was cancelled. I would like to
request the hon. Railway Minister to take
necessary steps to start a new train from
Chennai to Kanyakumari. During the summer
season many peaple go to Kanyakumari. There
is only one train from Chennai to Kanyakumari.
Therefore, I would request the Minister to start
one more train.

Madam, there is the Railway Protection
Force. But the Railway Protection Force does
not have any power. If there is some dacoity or
some unwanted elements enter into some trains,
the Railway Protection Force arrests those
people and immediately surrenders them to the
GRP force. But without taking any action the
GRP people immediately release those persons.
Madam, there must be some coordinatian
between the Railway Protection Force and the
GRP. I would request the hon. Railway Minister
to take necessary steps in this regard.

I would again request the hon. Railway
Meinister to start one more train from Chennai
to Kanyakumari.

Thank you.

SHRI J. CHITHARANIJAN (Kerala):
Madam, all of us can be proud of the fact that
the Indian railway system is the biggest railway
system in the whole world and it is making very
important contributions towards the industrial
development and economic development of the
country. It is also playing an important role for
the integration of the country. At the same time,
we shall not overlook the weaknesses and
deficiencies of the railway system. As has been
pointed out by some of my colleagues, one of
the most important deficiencies is the
imbalance in the development of the system.
North-east, Kashmir and scveral backward
arecas have been neglected. I hope the new
Railway Minister would pay attention to rectify
this imbalance in the development of the

{27 MARCH 1998]

(Raitway). /998-99 82

system.

Madam, 1 would like to draw the attention
of the hon. Minister towards one important
point. Hundreds of accidents are taking place
every year. Broadly the accidents are
categorised like this: accidents due to collision,
accidents due to derailment, accidents at level
crossings and accidents due to fire in trains.
Causes arc also categorised as human failure
both of the employees and persons belonging
to other categories and machine fajlure.
Hundreds of accidents have taken place. Then
inquiries have been conducted by experts and
also my Commissions which had been
appointed by the Government of India. They
have submitted their repons. 1 am unable to
understand why accidents are occurring again
and again due 10 the same mistakes and same
reasons.

If the Railway authorities had examined
these inquiry reports which were there before
them and understood the causes which led to
those accidents and had taken effective steps
to rectify those causes, accidents would not have
occurred on such a large scale year after year.

Therefore, my suggestion is thai the
Minister should immediately make some
arrangement or devise some mechanism, to go
through those reports and also to find and
ascertain the causes for those accidents which
have taken place. What are the measures that
have been taken, so far to avoid such accidents
in future? Measures should be taken on that
basis. Thirdly, what I would like to say is, that
terrorist groups are nowadays creating problems
and are using certain bombs to blow up the
compartments, the people in the compartments
and sometimes parts of the railway stations.
Therefore, 1 think that some effective
mechanism should be set up to see that the
activities of these terrorist groups are not
allowed in the Railways. To prevent such things
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proper security measures will have to be taken.
Another thing to which 1 would like to draw
the attention of the Minister is about certain
projects in Kerala. In Kerala, we are having a
grievance that in the past, during the times of
the various Governments, we have not been
given due consideration. Justice has not been
done to us. When the Konkan Railway was
started, when the construction of the Railway
was started, we were all very happy. Now, that
railway is commissioned and trains have begun
to move. But unfortunately, Kerala could not
make use of the benefits because of the fact
that from Mangalapuram to Shoranoor there is
no double line. The capacity of the existing line
is already saturated. Unless the railway line is
doubled, Keralites cannot make use of the
Konkan Railway for the purpose of travelling
from ane end of the country to the other. Then
the doubling of railway line from Kollam to
Trivandrum is taken up. But unfortunately,
during the past years adequate amounts were
not provided for completing that work.
Therefore, it is moving at a snail's pace:
Therefore, my request is that adequate funds
should be provided in the coming year to see
that the project is completed as early as
possible. Then there are two other projects. One
is that a new railway line should be started from
Guruvayoor to Kuttippuram and another from
Angamali to Sabarimala. These two railway
lines lead to two pilgrim centres. People from
all parts of Irdia are going over to these places,
lakhs of people are going. If these railway lines
are taken up and if construction is done, it will
be of much help for the pilgrims who come from
various parts of the country to these pilgrim
centres. Therefore, [ hope that the hon Minister
when presenting the full Budget will provide
for these projects. With these words I conclude.
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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): I shall now put the Resolutions
to vote. The question is:

(i) That this House approves the recom-
mendations made in paragraphs 40, 41,
44, 42. 45, 47 and 48 contained in the
Twelfth Report of Railway Conveniion
Committee (1991) appointed to review
the "Rate of Dividend" payable by the
Railway Undertaking to General
Revenues etc., which was laid on the
Table in the Rajya Sabha on 12.3.96,

(ii) That this House approves the recom-
mendations made in paragraphs 64, 65,
66, 67 and 70 contained in the Third
Report of Railway Convention
Committee (1996) appointed to review
the "Rate of Dividend” payable to the
Railway Undertaking to General
Revenues, etc.. which was laid on the
Table in the Rajya Sabha on 25.3.98.

The motions were adopted.

THE VICE-CHAIRMAN (MISS SARQJ
KHAPARDE): The House stands adjourned till
11.00 A.M. on Monday.

The House then adjourned at
twénty-eight minutes past five of
i'... clock till eleven of the clock
on Monday, the 30th March, 1998.



